NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member

DAILY CAUSE LIST DATED 19.07.2022 (TUESDAY)

COURT-1V (VIRTUAL MODE)

10:30 AM

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App (AT) | NLMK India Service Centre Pvt. Ltd. Rachit Devgun Dinesh Kapil
(Ins) No. 1412 of | Vs. Aneesh Sharma
2019 PME Power solution (India) Ltd.
2. Comp. App. (AT) | Excise and Taxation Department Manisha Agrawal Abhishek Anand
(Ins) No. 1506 of | Vs. Narain Viren Sharma-R1 &
2019 Allied Strips Ltd. & Anr. R2
3. Comp. App. (AT) | Rungta Business Pvt. Ltd. Ankur S.Kulkarni Sonal Anand
(Ins) No. 179 of | Vs. Aayush Sai
2020 Shradha Agencies Pvt. Ltd.
4. Comp. App. (AT) | P.M. Cold Storage Pvt. Ltd. Kumar Anurag Singh | Soumya Dutta-R2
(Ins) No. 615 of Through Interim Resolution Professional
2020 Vs.
Goouksheer Farm Fresh Pvt. Ltd.
Through Resolution Professional
Sanjeev Jhunjhunwala & Anr.
5. Comp. App (AT) | Orient Abrasives Ltd. Sandeev Grover Sameer Rastogi
(Ins) No. 920 of Vs.
2020 Fairmate Chemicals Pvt. Ltd.
6. Comp. App. (AT) | Regional Provident Fund, Jaipur Kaushik Kumar Dey | Abhishek Anand
(Ins) No. 439 of Vs. Karan Kohli
2022 Pratibha Khandelwal (RP) & Ors. Pratibha
Khandelwal-R1
For Hearing
7. Comp. App. (AT) | TUF Metallurgical Pvt. Ltd. Vikash Jain Vineet Arora
(Ins) No. 611 of | Vs. Debopriyo Moulik
2019 Wadhwa Glass Processors Pvt. Ltd.
8. Comp. App. (AT) | Deepak Vegpro Pvt. Ltd. Narendra M. Sharma | R. K. Gupta
(Ins) No. 1085 of | Vs.
2019 Shree Hari Agro Industries Ltd.




9. Comp. App. (AT) | PNC Infratech Ltd. Abhishek Garg Abhishek Anand-R1
(Ins) No. 143 of Vs. Kunal Tandon-R2
2020 Deepak Maini & Anr. Sandeep Bajaj-R3

10. | Comp. App. (AT) | Bhawanishankar Harishchandra Sharma | Abhirup Dasgupta Shweta Bharti

(Ins) No. 217 & Vs. Ankita Panikkar
218 0f 2022 & Feedback Highways OMT Pvt. Ltd. & Sukrit Kapoor-R1
[LA. No. 1067 of | Anr.

2022

Note: Cases shall be heard only in physical mode w.e.f. 15 August, 2022.

Copy to: -
By order of Hon’ble Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

